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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD
(Special Original Jurisdiction)

FRIDAY, THE TWENry EIGHTH DAY OF FEBRUARY
TWO THOUSAND AND TWENTY FIVE

PRESENT

THE HONOURABLE THE ACTING CHIEF JUSTICE SUJOY PAUL
AND

THE HONOURABLE DR. JUSTICE G.RADHA RANI

Rev.lA No: 3 of 2025 in W.P.No:27725 OF 2024
ev.lA No: 3 of 2O25i w.P No:32453 OF 2024
ev.lA No: 2 of 2025 iN W.P. o:33 75 0F 0
ev.lA No: 4 ot 2O25 in .P.No:34 30 202

Rev.lA No: 4 of 2025 in W. P.No:344 80F 2024&
v.l No: 2 of 2025 in W.P. :355 oF 20

REV. lA NO: 3 OF 2025 IN WRIT PETITION NO: 27725 OF 2024

....RESPONDENTS

Petition under order 7 rule 1of CPC praying that in the circumstances

stated in the affidavit filed in support of the petition, the High Court may be

pleased to review the Judgement and order dated 02.01 .2025 passed in
\N.P.No.27725 of 2024 and consequently recall the same and hear the petitioner

in respect of all the issues raised in the writ petition.

Between: t
Hemanth Kantamneni, Slg K. Venkata Rao, aged apout 3g years Occ.
Busine.ss, R/o. E Elock, B^0'!, Ca9_a Rouge Kothaluda,'-Kondapui, Heartcup
Lane, Opp. Nexa Service Centre, Kondqpur, Tglang-ana - S0OO84

...REVIEW PETITIONER/PETITIONER

AND
1. The Assistant Commissioner (State Tax), Punjagutta-2 Circle, punjagutta

Division, Hyderabad, Telangana

2. State of Telangana, Through Principal Secretary to Government Revenue
Departrnent (Commercial Tax), Hyderabad, Telangana

3. !.lnion of lndia, Minlstry of Finance, Represented by its Secretary, North Block,
New Delhi- l'1000'1



2

This petition coming on for hearing, upon perusing the petition and

Memorandum of review petition filed in support thereof and upon hearing the

arguments of SRI MOHD MUKHAIRUDDIN, appearing on Petitioner, SRI

SWAROOP OORILLA, SPL. GP FOR STATE TAX, appearing on behalf of

Respondent No 1 & 2, SRI GADI PRAVEEN KUMAR, OEPUry SOLICITOR

GENERIAL OF lNDlA, appearing on behalf of Respondent No.3.

R .lA NO: 3 OF 20 5 IN'WRIT PETIT ON NO: 32453 OF 20

Between:
M/s. Christu Krupa Broadcasting Private Limited, Flat No.202, B_llqYy_ag

Fantastika, Rqad No. 12, Baniarc Hills, Hyderabad, Telangana- 500034,
Rbpresented py Managing Director, Smt. lndira Karrolla, Wo. Singapore
Amruthaiah, Aged 5O years, R/o, 1-4-1919 $treet No./, Habsiguda,
Hyderabad, Telangana- 500007

...REVIEW PETITIONER/PETITlONER

ANP
1 The Assistant Commissioner (ST), Basheerbagh- Nampally Circle-ll, Abids

Qivisioq, Hyderabad, Telangana- 500001

Union of lndia, Ministry of Finance, Represented by its Secretary, North Block,
New Delhi-1 1000 1 t
State of Telangana, Through Principal Secretary to Government Bevenue
Department (Commercial Tax), Hyderab4d, Telangana

Qgntral Board of lndirect Taxes and Customs, GST Policy Wing, New Delhi
Rep by its Commissioner

Axis Bank Ltd, 12th Square Road No 12, Banjara Hills, Hyderabad- 500034
represented by [s Manager

...RESPONDENTS

Petition under order 47 rule 1 of CPC praying that in the circumstances

stated in the affidavit filed in support of the petition, the High Court may be

pleased to review the Judgement and Order dated 02-01-2025 passed in W.P.

No. 32453 oI 2024 and consequently recall the same and hear the Petitioner in

respect of all the issues raised in the writ petition

This petrtion coming on for hearing, upon perusing the petition and

Memorandum of review petition filed in support thereof and upon hearing the

arguments of SRI MD,SHABAZ appearing on Petitioner, SRI SWAROOP

OORILLA, SPL. GP FOR STATE TAX, appearing on behalf of Respondent No.1 &

2
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3, SRI GADI PRAVEEN KUMAR, DEPUTY SOLICITOR GENERIAL OF INDIA,

appearing on behalf of Respondent No.2, SRI DOMINIC FERNANDES, Sr. SC FOR

CBIC, appearing on behalf of Respondent No.4, SRI SUBBA RAO VADREVU,

appearing on behalf of Respondent No.5.

REV.IA NO: 2 OF 2025IN WRIT PETITION NO: 33375 OF 2024

Between:
' 

Suklesh Amina Jaidwal, S/o. Amina Srikanth Jaiswal, Occ. Business aged
apout 34 years, R/o.11-52, Chenna Reddy Colony, Peerzadiguda, Uppal,
Medchal - Malkajgiri District, Telangana- 500Q39

.".PETTTIONER

State Tax Officer-'! (ST), Nacharam-1 Circle, Malkajgiri Division, Hyderabad.

The State sf Telangana, rep. by its Chief Secretary, and SPecial Chief
Secretary to Government (FAC). State Tax Department, Secretariat,
Hyderabad

Central Board of lndirect Taxes and Customs, (Rep. by its Chairman) GST
Pplicy Wing, Government of lndia, Ministry of Finincb, New Dellli

Union of lndi4, Ministry of Finance, Represented by its Secretary, North Blpck,
!!ew Delhi-11000'1 f

...RESPONDENTS

AND

1.

2

3

4.

Fgtitipn under Section 114 rcad with order 47 rule 1 & 2 of QPC praying

that in the ci!'cumstances stated in the affidavit filed in support of the petilion, the

High Court may be pleased to review the order dated 02.01.2025 made in Writ

Petition No.33375 of 2024

This petition coming on for hearing, upon perusing the peUtion and

Memorandum of review petition filed in support thereof and upon hearing the

arguments of SRI MOHD MUKHAIRUDDIN, appearing on Petitioner, $Rl

SWAROOP OORILLA, SPL. GP FOR STATE TAX, appearing on behalf of

Respondent No.1 & 2, SRI DOMINIC FERNANDES, Sr. SC FOR QBIC, appearing

on behalf of Respondent No.3, SRI GADI PRAVEEN KUMAR, DEPUTY

SOLICITOR GENERIAL OF lNDlA, appearing on behalf of Respondent No.4.
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AND

1

REV. lA NO: 4 OF 2025 lN WRIT PETITION NO: 34533 OF 2024

Between:
Mr. Ashish Kumar, S/o Rajmal, Proprietor of M/s. Lodha Steels and Cement,
Having Office at 6-3-596177, Ground Floor, Paras, Naveen Nagar,
Khairatabad, Hyderabad, Telangana-500004.

...REVIEW PETITIONER/PETITIONER

The Assistant Corpmissioner (ST), Khairatabad-Somajiguda-2 Circle, Bth
Floor, Mayur Kushal Complex, B-Block, Punjagutta Division, Mayur Kushal
Complex, Abids, Hyderabad-500 00.1

2. The Commissioner of State Tax, CT
Telangana-500 001,

Complex, Nampally, Hyderabad

3. State of Telangana, Represented by the Principal secretary, Revenue
Department (State Tax) Secretariat, Hyderabad - 500004

4. Unio-n of lndla, Ministry of Finance, Department of Revenue, Represented by
the Secretary, North Block, New Delhi-110001

.,.RESPONDENTS

Petition under order 41 rule 5, r/w Section 151 CPC praying that in the

circumstance$ stated in the affidavit filed in support of the petiliqn, the High

Court may be pleased to review the order and judgmefi da]r.ld 02,Q1 .2025

passed in Writ Petition No. 34533 of 2024 by setting aside the same to the extent

ofWP. No 34533ol 2024.

This petition coming on for hearing, upon perusing the petition and

Memorandum of review petition filed in suppo( thereof and upon hearing fhe
arguments of SRI KARAN TALWAR, appearing on Petitioner, SRI SWARO9P

OORILLA, SPL. cP FOR STATE TAX, appearing on behatf of Respondent No.1 to

3, SRI GADI PRAVEEN KUMAR, DEPUTY SOLICITOR GENERIAL OF INDIA,

appearing on behalf of Respondent No 4.

REV. lA NO: 4 OF 2025 lN WRIT PETITION NO: 34468 OF 2024

Between
Mr Ashish . Kumar S/o Rajmal, age 34years occ. propriejor-of M/s. Lodha
Steels and Cement, Having his office a[ Ground, 6-3-Sg6ti7, paras, Naveen
Nagar, Kharrtabad. Hyderabad. Telangana - 500004.

...PETITIONER
AND



)

1. The Assistant Commissioner of State Tax, Kairatabad-Somajuguda-2 Circle,
8tn ftoor, Mayur Kushal Complex, B-Block, Punjagutta Division' Abids'
Hyderabad, Telangana - 500001 .

2. The Commissioner of State Tax, CT Complex, Nampally, Hyderabad
Terangana-500 001.

3. The State of Telangana, Rep. by its Principal Secretary to Government
Revenue Departmen[(State Tdx) Sbcretariat, Hyderabad - 500004

4. Union of lndia, Through Principal Secretary to Government, Iv'linistry of
Finance, Department oi Revenub, Udyog Bhlvan, North Block, New Delhi-
110001

...REtPODIDENTS

Petition under order 41 rule 5, r/w Section 151 CPq praying that in the

circumstances stated in the affidavit filed in support of the petition, the High

Court may be pleased to review the order and ludgment dated 02,0'l .2025

passed in Writ Petition No. 34468 of 2024 by setting aside the same to the extent

of WP.f,f o. 34468 ot 2024.

This petition comilg on for hearing, upon perusing the petltion and

Memorandum gf review petition filed in support thereof an( upon hearing the

argumqnts of SRI KARAN TALWAR, appearing on Petitio#r, SBI SWAROOP

ooRlLLA, sPL' GP FoR srATE TAX' appearing on behalf of Respondent No'1 tg

3. SRI GADI PRAVEEN KUMAR, DEPUTY SOLI9ITQR GENERIAL OF INQIA,

appearlng on behalf of Respondent N9.4.

NO: 2 OF 025 WRIT PETITION NO: 35590 OF 20

Between:

M/s. Nimit Packers, rep. by its Proprietor, Mr. Narayana CIE!d?,-7-3-106,
Giound Floor, Gagan Pahad, Kattedan, Ranga Reddy Districlsoo 062.

...PETITIONER

AND
1. Assistant Commissioner, (State Tax) (FAC), Keesara-ll Circle' Malkajgiri

Division.

2. State of Telangana, rep. by its Chief Secretary and Special.Chief Secretary to
Government (FAC), State Tax Department, Secretariat, Hyderabad

3. Union of lndia, rep. by its Secretary, Ministry of Finance, Government of lndia,
3rd Floor, Jeevan De6p Building, Sansad Marg, New Delhi-110 001.

4. Cenkal Board of lndirect Taxes and Customs, GST- Policy Wing, Gll9lnment
of lndia, Ministry of Finance, New Delhi, rep. by its Commissioner (GST)-



6

...RESPONDENTS

Petition under Section 114 read with order 47 rule 1 & 2 of CPC praying

that in the circumstances stated in the affidavit filed in support of the petition, the

High Court may be pleased to review the order daled 02.01 .2025 in Writ Petition

No.35590 of 2024, passed by the Hon'ble Division Bench-ll.

This petition coming on for hearing, upon perusing the petition and

Memorandum of review p"iition filed in support thereof and upon hearing the

arguments of SRI KARTHIK RAMANA PUTTAMREDDY, appearing on Petitioner,

SRI SWAROOP OORILLA, SPL. GP FOR STATE TAX, appearing on behatf of

Respon{ent No 1 & 2, SRI GADI PRAVEEN KUMAR, DEPUW SOLICITOR

GENERIAL OF lNDlA, appearing on behalf of Respondent ljo 3, SRI DOMINIC

FERNANDEZ, Sr. SC FOR CBIC, appearing qn behalf of Resppndent No.4.

The Court rnade the following: COMMON ORPen

As praygd by Sri Swaroop Oorilla, learned Special Government Pleader

for Statg Ta4, list this mafter on 21.03.2025, to enable him to examine whether

the impugned shew-cause notices/ orders are unsigned ddcuments and can

be disposed of in terms of order passed in l.A.No.3 of 2025 in W.P.No.6692 of
2024.

Ad-interim protectlon, (if any) which was prevailing in the main wri!
petitions shall continue till the next date of hearing.

To,

//TRUE COPY//

SD/-P. GOWRI SHANKAR
AT{ITANT REGISTRAR

ll \ l\-- ---- rll \SEcfloN oFFrcER
V

1. The Assistant Commissioner (State Tax), Punjagutta-2 dircle, punjagutta
Division, Hyderabad, Telangana

2 The Principal Secretary to Government, Revenue Department (Commercial
Tax), Hyderabad, Telangana.

3 The_Secretary, Ministry of Finance, North Block, New Delhi, Union of lndia_
1 10001

4 The Principgl secretary, Revenue Department (State Tax) secretariat,
Hyderabad, State of Telangana - 500004 

'
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5. The Princrpal Secretary to Government, Ministry of Finance, Department of
Revenue, Udyog Bhavan, North Bloqk, New Delhi, Union of lndia-1'10001

6. The Assistant Commissioner (ST), Basheerbagh- Nampally Circle_ll, Abids
Division, Hyderabad, Telangana- 500001

7. The Commissioner, Central Board of lndirect Taxes and Customs, GST policy
Wing, New Delhi

B. The State Tax Officer- 1 (ST), Nacharam-1 Circle, Malkajgiri Division,
Hyderpbad.

9 The Chief Secretary, and Special Chief Secretary to Government (FAC), State
_ I ax 2gpartment, Secretariat. Hyderabad, State of Telangana.

10.The Chairman, Central Board-of lndirect Taxes and dustoms. GST policv
Wing, Government of lndra, Ministry of Finance, New Delhi

11.The Commissioner ' of State Tdx, CT Complex, Nampally, Hyderabad
Tglang4na-500 001,

12.The Aisistant commissioq'rer, (state Tax) (FAC), Keesara-ll circle, Malkajgiri
Divisiori.

13.The Chief Sqcretary and Special Chief Secretary to Government (FAC), State
. I ax uepartment, tiecretariat, Hyderabad, State of Telangana.
14 The Commissioner (GST), Ceniral Board of lndirect Tax6s and Customs. GST

_ Policy Wing, Qovernment of lndia, Ministry of Finanqe, New Delhi.
15 The Asqistant Commissioner of State tax, Xairatabad,somajuguda -Z Clrcle,

9th, Floor,. Mayur Kushat _Comptex, B-Btock, punjagutta biVision; nOiOi,
Hyderabad, Telangana - 500001.

16.The Managgr..-4lis Bank Ltd, 12th Square Road No 12, Banjara Hills,
Hyderabad- 500034.'l7.Tfie Sgqtion Officer, Posting Section, High Court for the State of Telangana at
Hyderqbad.

18.TIle section officer, writ DB Section, High court for the state of relangana at
l-Jydetgbad.

19 $; gq !; q1l USED MUKHAIRUDDTN, Advocate topdcl
20 Ope Qe to SRI MD SHABAZ, Advocare [OPUC]
21 9ne CC to SRI SUBBA RAO VADREVU, Advoiate tOpUCl
??.9n" Q9 !o 9El KAE4N rALWAR, Advocate topucl
?9.Qn" qQ t" 98! KARTHTK RAMANA pUrTAr\iREDDY, Adyocate [opUC]I  QnE CC Io SRI DOMINIC FERNANDES, Sr, SC FoR CBIC IoPU.cI
25 QlE CQ tO $RIGADI PRAVEEN KUMAR, DEPUTY SOLiC|TON_6ENERIAL

^^ AF l[qlAr High.Court_for the State of Tetangana at Hyderabad [OPUC]26 Tyyg qcs Io 9l^l g, FOR STATE TAX High Courr for the State of Tet'angana
at Hyderabad [OUT]

]7.Two QD Copies
BSR

BS
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HIGH COURT

DATED: 2810212025

COMMON ORDER

Rev.lA No: 3 ot 2025 in W.P.No:

o

LtsT oN 21.03.2025

lHE s14

IC

', a.
11 t{AH 2t[5

(1

,i* O.o ,-n i

27725 0F 2024
Rev.lA No: 3 of 2025 in W.P.No:32453 OF 2024
Rev.lA No: 2 ot 2025 in W.P.No:33375 OF 2OZ4
Rev.lA No: 4 of 2025 in W.P.No:34533 OF 2OZ4
Rev.lA No: 4 ot 2025 in W.F.No:34468 q 2OZ4 &
Rev.lA No: 2 ot 2025 in W.P.No:35S90 OF 2024

DIRECTION
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